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older plants and to improve produc-
tion by installing additional balanc-
ing equipment. In addition, the new 
plants are now large and use up-to-
date technology. It is believed that 
these measures will reduce the costs 
of production in the country. 
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8661. Sbri CbiDtamaDi PaDllrabi: 
Will the Minister of Petroleam aDd 
Cbemieals be pleased to state: 

(a) whether the Orissa Government 
have asked for the additional quota 
of Kerosene Oil for meeting the de-
mand of the consumers since March, 
1967; 

(b 1 if 50, the increased quantity 
<lsked for; and 

(cl whether it has been complied 
with? 

The Minister of state in the MbWI-
try of Petroleum 8Dd Cbemicals IIDd 
Df PlanlllDg and soeW Welfare (Sbri 
",bu Ramalah): (a) No, Sir. 

(b) and (c). Do not arise. 

Goverament acCOmmcidaUoD oocapled 
by a former Cabinet SecretarJ' 

8662. Shrl MoiabD ....... : 
Sml Malibu Llmaye: 
Shrj George FerDaDd.: 
Dr. Ram MaDobar LobIs: 
Shrl S. M. BaDerjee: 

Will the Minister Of Workll, Bouslq 
IUId supply be pleased to state: 

(a) whether it is a fact that a retir-
ed Cabinet Secretary has been oC-
cupying his former bungalow at I, 
Moti Lal Nehru Road, New Delhi with 
free telephone, furniture, P.A. and 
staff car; 

(b) if 50. in what capacity; 

(C) whether he has also been vilit-
ing foreign countries at Government 
expense; and 

(d) if so, for what purposes? 

The Deputy MInIster In the ldIIdII-
by of Works, Bollilin&' aDd SUpply 
(Shrl Iqbal 8JIq'b): (a) . and (b). One 
former Cabinet Secretary after re-
tirement frOm serviee was appointed 
in an honorary capacity as Chairman, 
One-man Committee on Insurance to 
llettle the problems Of Insurance (life 
and general) with effect from 1st 
January, 1ge1i be_idea his-aaalpmaent 
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All Chairman, Hlndultall ....... utlca 
I.imited. Be was allowed to retain.his 
former residence at I, Motllal Nehru 
Marg on payment of rent under F.R-
t5-A, which he vacated on 11th May, 
\987. The furniture supplied by the 
ljovernment .... aDo chargec1 for ac-
ror.diB, to the normal rates. bI. view 
r.t the two assignments held by him, 
he has been provided with a Private 
Secretary. telephone and use of staff 
car. 

(c) and (d). In his capacity as 
Chairman, One-man Committee on 
Insurance. he was depl..-ted to United 
States of America and United King-
r10m tl) make a study of Insurance 
Practices in thOle countries for a total 
period of 4 weeks On Government ex-
penses. 

J'lre in IIanIlud OIl Reftn8I'J 

8663. Shri S.  S. K.othari: Will the 
Minister of Petroleum and Chemlcalll 
l.." pleased to state: 

(a) whethet' it is • faet that a fI.re 
in the Barauni Oil Refinery occurred 
last year and this year also; 

(b) if so, the causes of the fire 
and whether any ,abotage is suspect-
ed; and 

(c) the loSlics /lusts !ned IUld whether 
the full amount will be recovered 
from lnsl:l"ance? 

The MiDlster 01 State in the Minis-
try ot Petroleum &lid Chemicals and 
of I'IauiDg and Social Welfare (Shrl 
..... Ramalab): (8) Two fires oc-
cured in the Barauni Refinery Coking 
Unit in 1966 and one this year. 

(b) These f\.res were accidental and 
not due to any sabotage. 

~ The total 10_ BmMlnted to 
Rs. 7'7,1t9.UP during 1985 and to 
11& 2S,l22.3DP th.Ia year. The 1011 in 
11188 . has been fully recovered from. 
Insurance; the asseslme.nt of loa due 
to the fire in 196'1 has been completed 
IUId a claim will be made from the 
IImIIraDIIe ~ Ibortb'. 
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